
 

RAJYA SABHA 

Monday, the 14th March, 2005/23 Phalguna, 1926 (Saka) 

The House met at eleven of the clock, 

MR. CHAIRMAN in the Chair. 

ORAL ANSWERS TO QUESTIONS 

School dropouts 

*161. SHRI A. VIJAYARAGHAVAN: Will the Minister of HUMAN 

RESOURCE DEVELOPMENT be pleased to state: 

(a) whether the dropout rate in schools is high and more than forty per cent of 

children enrolled in class I do not complete education upto class VIII; 

(b) if so, the details thereof including the number of children enrolled in class I 
and who do not complete education upto class V and class Vlil for the last three 
years, year-wise, State-wise and category-wise; 

(c) the reasons for such high dropouts; 

(d) whether there is any scheme or projects to check the school dropouts 

especially for the girls and to compel the school attendance; 

(e) if so, the details thereof; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRYOF HUMAN RESOURCE 

DEVELOPMENT (SHRI MD. ALI ASHRAF FATMI): (a) to (f)AStatement is 

laid on the Table of the Sabha. 
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RAJYA SABHA [14 March, 2005] 

Statement 

School Dropouts 

(a) and (b) As per the Selected Educational Statistics for the year 2002-03, the 
dropout rate for classes l-VIII is about 53 per cent. State-wise and category-
wise numbers of children enrolled in class I and who do not complete education 
upto class V and class VIII for the years 2000-01 to 2002-03 are given in the 
enclosed Statement (See below). 

(c) Both socio-economic and school related factors affect dropouts. 

(d)and(e) The Sarva Shiksha Abhiyan (SSA) seeks universalisation elementary 
education by 2010 as well as universal retention by 2010. SSA has a special focus on 
girls and children of weaker sections. Incentives like free textbooks target these children 
under the programme. The Education Guarantee Scheme and Alternative and 
Innovative Education, a component of SSA is designed to support flexible strategies 
for out of school children through bridge courses, residential camps, summer camps, 
remedial coaching etc. 

Two focused interventions—the National Programme for Education of Girls at 
elementary level and the Kasturba Gandhi Balika Vidyalaya have been launched in 2004 
to reach out girls, in particular working girls, over-aged girts who have not completed 
elementary education and girls from marginalized social groups. These two programmes 
are being implemented in identified educationally backward blocks where the femaie rural 
literacy is below the national average and the gender gap is above the national 

cnrBfaQGr 

The Mid-day Meal Scheme aims to boost the progress towards 

"universalisation of primary education" by increasing enroiment, retention and 

attendance and simultaneously improving the nutrition status of students in 

primary classes. 

(f) The question does not arise. 
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[14 March, 2005] RAJYA SABHA 

Statement-I 

School Dropouts 

(i) Estimated number of children enrolled class I, who do not complete education upto 
dass V and class VIII in the years 2000-01 to 2002-03.f  

SI. States/UTs 
No.  
  

Estimated number of children 
enrolled in class I, who do not 
complete education upto class V 

Estimated number of children 
Enrolled In class I, who do not 

complete education upto class VIII 

  200041 2001-02 2002-03 2000-01 2001-02 2002-03 

1. Andhra Pradesh 1032303 1,129,578 1,108.559 1443071 1,416,838 1.340.522 

2. Arunachal Pradesh21674 22.357 15,586 23421 24,724 24,996 
3. Assam 563201 687,791 1,001.278 785192 803,601 847,037 
4. Mar 2352745 2,238,632 2,309,497 2197150 2,360,285 2.836,854 
S. Chhattisgargh 0 0 0 0 0 0 
6. Goa 1790 1,583 717 2551 1,097 1,515 
7. Gujarat 291757 354.640 359.253 707523 762,625 631,019 
8. Haryana 110236 164.615 31,486 70016 46,938 41,150 
S. Himachal Pradesh 35764 28.593 20.423 28174 36,406 15,455 

10. Jammu & Kashmir 85630 71,877 65,006 47956 06,021 60,218 
11. Jherkhand* 0 0 0 0 0 0 
12. Karnataka 398412 366,631 285,628 792511 775.344 750.786 
13. Karla* 0 0 0 0 0 0 
14. Madhya Pradash 702612 802,495 882,404 1027253 1,108,574 1,132,197 
15. Maharashtra 447069 191,435 392,107 959594 977,803 877,699 
16. Manipur 16543 17.715 10.145 36137 24.649 19,962 
17. Meghalaya 59535 59,876 61,305 78076 78,782 73,758 
18. Mzoram 26558 29,266 26.531 24486 23.698 22.782 
19. Nagaland 17451 19,607 25.266 16519 21.108 21.707 
20. Orissa 516608 477,494 591.289 664174 696,263 717,178 
21. Punjab 103381 96,666 121,424 191847 177,382 156,112 
22. Rajasthan 1677354 1,674,182 1,356.305 955010 1,110,749 1,456.656 
23. Sikkim 16835 18,502 13.863 9520 12,505 19,542 
24. Tamil Nadu 608857 418,846 225,595 333515 761.392 791.912 
25. Tripura 75527 70.930 53.013 81571 94.799 86,884 
26. Uttar Pradesh 2002868 1.977,121 647,702 2335488 2,333,577 1,793,030 
27. Uttaranchal* 0 0 0 0 0 0 
28. West Bengal 1413936 1,34,249 1,019,673 -1666778 2,167,451 2,044,800 
29. A&N Islands 191 0 195 3165 2,537 1,572 
30. Chandigarh 0 1,776 6,106 883 0 0 
31. D&N Haveli 2052 2,601 1,663 3191 3,480 3,107 
32. Daman 4 Diu 123 0 0 572 403 492 
33. Delhi 176017 81,779 36.450 143153 45.723 77,800 
34. Lakshadwep 0 294 0 229 397 0 
35. Pondiherry 0 0 0 394 612 0 

 India           1,27,57,029  1,21,61,551 1,06,76,471 1,46,29,120 1,59,36,503 1,58,59,82
0 

#Provisional Figures. 
*Dropout rates are shown combined with the respective parent State. 
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RAJYA SABHA [14 March, 2005] 

(ii) Estimated number of children enrolled class I, who do not complete 
education upto class V and class VIII in the years 2000-01 to 2002-03. #  

SI.N
o 

States/UTs Estimated number of SC children Estimated number of SC children 

 " enrolled in class I, who do not enrolled class I, who do not complete 
  complete education upto class V  education upto class VIII 

  2001-02 ,20Q2r03. 2001-02                2002-03 

1. Andhra Pradesh 284,604 267,887 354,230              340,828 

2 Arunachal Pradesh 18 53 ,                       26 
3. Assam 81,111 20,349 93,596                 93,693 

4. Bihar. 315,263 343,907 410.539              459,916 
5. Chhattisgarh*    0 0 0                         

6. Goa 369 241 250                        441 
7. Gujarat 43,124 34,360 110,305                 62,903 

8. Haryana 45,157 31,861 41,460                  49,122 
9. Himachal Pradesh 14,116 10,390 17,390                  14,039 

10. Jammu & Kashmir 6,337 4,359 11,003                   8,768 
11. Jharkhand — — 0                          0 
12. Karnataka    15,696 54,536 172,430                167.993 

13. Kerala 0 0 0                  .0 
14. Madhya Pradesh 104,537 159,659 173,810                198,524 

15. Maharashtra 32,483 33,359 155,768              -167,344 
16. Manipur 679 630 1,052                      652 
17. Meghalaya 1,532 1.242    1,315                     1,313 
18. Mizoram 0 11                      0                          0 
19. Nagaland 0 0 0                          0 

20. Orissa 229,634 85,638 138,133               '138,651 
21. Punjab 63,288 69,340 102,731                 111,371 
22. Rajasthan 368,857 228,158 205,218               232,497 
23. Sikkim 1,039 826 1,215                   1,242 
24. Tamil Nadu 87,829 109,364 160,375                167,042 
25. Tripura 11,967 8,169 17,325                 16,189 
26. Uttar Pradesh 604,875 549,747 737,110               709,838 
27. Uttaranchal* — —  0                          0 
28. West Bengal 394,446 402,671 296,467               381,419 

29: A&N Islands 0 0 0                          0 
30. Chandigarh 894 '   441 1,869                   1,865 

31. D&N Haveli 5     42 16                        40 
32., Daman & Diu 0 0 0                          0 
33. Delhi 0 5,199 32,250              23,546 

34. Lakshadweep 0 2 0             0 

35. Pondicherry 0 0 0                    0 

 INDIA            1,707,860 2,422,441 3,235,906            3,349,262 

#Provisional Figures. 
*Dropout rates are shown combined with the respective parent State. 
Note: Figures for 2000-2001 are not given as data for this year is not available. 
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[14 March, 2005] RAJYA SABHA 

(iii) Estimated number of Scheduled Tribes (ST) children enrolled class I, 
who do not complete education upto class V and class VIII in the years 2000-
01 to 2002-03. # 

SI.No. States/UTs Estimated number of ST children     Estimated numbers of 
ST children 

enrolled in class I. who do not enrolled class I, who do not 
complete 
complete education upto class V      education up to class 
VIII  

  2001-02 2002-03 2001-02 2002-03 

1. Andhra Pradesh 211,333 221,014 201,278 202,950 

2. Arunachal Pradesh 20,890 13,744 23,864 23,635 
3. Assam 159,927 149,552 164,330 161,880 

4. Bihar 216,273 212,931 246,557 294,866 
5. Chhattisgarh* 0 0 0 0 

6. Goa 0 47 0 59 
7. Gujarat 93,089 101,815 239,102 154,189 

8. "Haryana 0 0 0 0 
9. Himachal Pradesh 2,513 1,492 2,507 2,470 

10. Jammu & Kashmir 4,878 5,703 17,665 17.018 
11. Jharkhand* 0 0 0 0 
12. Karnataka 12,477 6,141 54,921 55,777 

13. Kerala 961 271 1,710 2,952 
14. Madhya Pradesh 223,362 316,928 282,068 351,051 

15. Maharashtra 110,549 105,005 196,209 209,290 
16. Manipur 11,363 13,159 26,464 17,850 

17. Meghalaya      61,077 58,518 76,883 77,062 
18. Mizoram 28,446 25,104 23.595 22,301 

19. Nagaland 15,811 15,319 19,245 15,311 
20. Orissa           188,587 184,399 143,812 200-459 
21. Punjab 0. 0 0        0 
22 Rajasthan 235,540 144,526 152,324 136,944 
23 Sikkim 2,796 2,116 3,530 3,652 
24. Tamil Nadu 12,032 5,749 9,698 12,083 
25. Tripura 39,214 31,972 43,913 42,205 
28. Uttar Pradesh 4,262 4,930 5,380 5,254 
27. Uttaranchal* 0 0 0 0 
28. West Bengal 124.656 127,650 180,931 123,280 

29. A&N Islands 102 134 217 246 
30. Chandigarh 0 42 0 10 

31. D&N Haveli 2,544 1,701 3,432 2,989 
32. Daman & Diu 0 19 200 220 
33. Delhi 654 629 677 533 

34. Lakshadweep 83 -77 406 -16 

35. Pondicherry. 0 0 0 0 

 INDIA.     1,783,419 1,750,533 2.120,918 2.136,518 

#The Figures are Provisional Figures.  
*Dropout rates are shown combined with the respective parent State 'Note: 
Figures for 2000-2001 are not given as data for this year is not available. 
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RAJYA SABHA [14 March, 2005] 

SHRI A. VIJAYARAGHAVAN: Sir, this is very unfortunate and a very serious 

issue, which is a social evil as well as a blot on the face of the country. Eighty per cent 

of the students enrolled at the first standard level do not reach the SLC level. So, the drop-

out is nearly eighty per cent But, in his reply, the hon. Minister has not given any concrete 

proposal to deal with this problem, rather he has just repeated the programmes that have 

miserably failed to achieve the target So, I would like to request the hon. Minister to give 

us concrete proposals, instead of giving us proposals or schemes of the Government 

which have failed. 
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SHRI A VIJAYARAGHAVAN: Sir, we are all aware as to what has been our past 
experience with regard to eradication of illiteracy and the drop-out problem. As per your 
reply, there is one State, the State which I represent that is, the State of Kerala, where the 
drop-out rate is zero. On the other hand, there are States where the drop-out rate is as 
high as 80 per cent. It menu there it some lacuna in our schemes. And, it is alio a fact 
that the 
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[14 March, 2005] RAJYA SABHA 

economic position of Kerala is also not very good. It is just 11th or 12th in the country. 

Quite a large number of people in Kerala belong to the Below Poverty Line category. But 

here, it means, your policies have failed. With regard to implementation, you do not have 

a correct monitoring system. It is a failure of the Central Government You have to accept 

this failure first 

Secondly, as per the last year's Budget, there is extra two per cent cess on 

education. You are collecting money from people throughout the country. So, you have 

an added responsibility. So, you must call all the State Governments, discuss this issue 

and give an assurance to this august House. This is serious issue related to this 

country. Throughout the world people are looking at our nation. You are sending 

millions and millions of children to the child labour market It is a shame for this country. 

Not only this, it is a shame before the world. So, you have to resolve this issue. You 

have to come with a concrete proposal. You must give an assurance to this House 

that you will call all the State Governments, call your officers, review the matter and come 

with concrete programme rather than coming with these failed Government-sponsored 

schemes. Give a specific assurance to this House that the Government will come with 

a concerte  proposal 

MR. CHAIRMAN: Let him reply. 
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SHRI A. VTJAYARAGHAVAN: Sir, my question is  very  specific(Interruptions). 
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RAJYA SABHA [14 March, 2005] 

MR. CHAIRMAN: Let him finish. (Interruptions). 
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SHRI A. VIJAYARAGHAVAN: Mr. Chairman, Sir, my question is very specific, I 
want to know whether he will call the State Governments, review the matter and set up a 
committee...(Interruption). Sir, let him give a concrete proposal. I just ask the Minister 
whether he will call the State Governments and review the matter. (Interruptions) The thing 
is, everything has failed. That is all. 
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DR. BIMAL JALAN: Mr. Chairman, Sir, this is, obviously, an important issue. I have 
a question and a suggestion to make. The question is: Is there a specific programme, apart 
from setting up monitoring committees, for improving the dropouts rate in all the States. 
That is the heart of the question. Is there a specific programme on what needs to be done? 

I have visited a number of schools in the villages. The problem is twofold. One is that 

the methods of teaching are very old. The equipment in the schools for teaching so as to 

inculcate interest in the students is not there at all. This is my suggestion. Please look 

into it. 

Second point is that motivation of teachers is very weak. It is very weak in the sense that 

other than teaching students they have about 30-35 other tasks to do So, these two areas 

require action. 

But I would like to know from the Minister whether there is a specific programme for 

this, apart from setting up monitoring committees and so on and so forth. You should 

have a specific programme in those areas where there are problems and what we need to do 

about it. It can be done, Sir. As Mr. Vijayaraghavan has said, 'some States have done it.' If we 

take it seriously, we can do if. 
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�
� 3�q ह� 9�
 ...(���Z
�)... 
 
 �� ������ :&Z� �� �	
 ���
 ह�, %� V����� �
��?7 
 
 �� ��.��. 	ह
���
�� � : �� �
�
 �
�, 9j ....(���Z
�)... 
 �� ������ : Gह� �
<? ....(���Z
�).. %� V����� �
��? 
....(���Z
�)... 
 

�� ��. ��. 	ह
���
�� � : �B
��	 �
, �� @ ����. ��  �!? r�� �� 
V����� ���! �
	
 ह�, <��!? �"	�f �
9-����
 �
 C5� ह� �
	� ह�7 ��! ��s
 
ह�, ���/�
9��� ��3 �
 �
9��� 89� �:
�-�!C
 �ह> �ह�9
, �����  �
�� �, ह�
�� 
���  ��qf. �� ���
 4� �"��Z
� �, �ह Z
�
 �C
, %� <�� ���
 	�ह �� !
9� ���� ��  
�!? %� �D�-�� �? &�
� M� "M,9�, �ह �	
<?? 

 
^
 ��ह]�� 8!
 83�F F
	�
 : <���  �!? �? &�
� �ह ह� ��	� ह�  �� 

�ह
" 8L@� '
��  �ह
! ह., <���  �!? ह� �'�' �� -
���V3� ���� �
!� हI, �
E ह
 
�
E <��, ����cK� �
 B
 �ह�	 �5
 ��! ह�7 8B
 �I � ���'
 �IG
 ह�, <���  8"�� �ह
" 
ह� �ह �
��� ��
�� �
!� ह� �� �]�b��
 ?���� 3� ह�, &���  �
E-�
E �� @ 
��]���
�
 B
 �
 �
��9
7 �� ह� �
��� ��  8"�� �]�b��
 ?���� 3� �
 �
	 �� �ह� ह� 
	� ��]���
�
 B
 !��
 �5�9
7 %� �ह�	 �9ह, 
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C
� 	D� �� 9
"� ��  8"�� ����cK� !5�� -!5���. �� ��� ! �ह> B��	�, <��
 ��ह �� 
B
 #
� %&' ह�	
 ह�7 ह� !�9 �ह 2�
� ��,9� �� <���  �!? �e	 �
��� ��� 4� 
����cK� �� B
 <���  �
��� �, !
�
 �
?7 89� �q�	 �5� 	� ����cK� ��  �!? �� @ ��
 
B
 �C
 �
? 	
�� �� �L�. �� �]�b��
 	�
��  �� ��� ! B���� �
 �
� ��,7 

 �� ������ : �ह 9�� �,' �
 ���
� ह�? 

 �� ��ह��� 	
� 	��
 
���� : �ह>, �I � ���'
 �, <� �� �" ��-��3� ह�7 

 �� ������ :���'
 �
 �ह> �ह �ह
 ह� ", �� 9�� �,' �� ��@ �ह
 ह� "7 

 �� ��ह��� 	
� 	��
 
���� : �ह �" ��-��3� �, ह� �� �� ह� 
....(���Z
�)... 

 �� ������ :�ह>, V�
 �ह 9�� �,' �
 ��� � �!�
 ह�% ह� �� 89� �L�� 
��� ! �ह> �
	� 	� �
	
-��	
 ��  �C!
F ?V3� �!�
 �
?7 

 �� ��ह��� 	
� 	��
 
���� :�ह 8"-� �" ��-��3� ह�, ह� <� �� ��� 
�ह� ह� �� &���  �!? B
 �� @ ��
 �C
 �
?7 

 �� ������ :8"-� �" ��-��3� ह�  �� ��
 �C
 �
?7 

 �� ��.��. 	ह
���
�� � :�B
��	 �
, �� �
	, ह�, ?� �3(� 8L@� �ह> ह� 
4� ����� �
	
-��	
 �� ��
 �
 �
?7 

 �� ������ :%��� ��!�� �
!
 ह� ��
? 

 �� ��� ���� ��ह :�B
��	 �
 ��� �, �� ��	
 �
�ह� �
 �
 �ह
 ह�, �ह 
�ह�	 �D�� ह�7 �� <� �"�"Z �, ?� �
	 �ह�
 �
ह	
 ह� ", �� �3(
 ��B
9 �� ��-
 �ह
 ह� ", 
#
� %&K� �
 ?� �
�� �ह B
 �� �� �����
� ��  9
"�� ��  ��� ! ह�, &��, 8��! 	� 
'
��  ह� �ह> 4� '
��  ह� �� �
	� �ह> ह�, <��!? �L�� �ह ���	� ह� �� �ह
" �:�� �� 
V�
 F
��
7 V�
 ���
� ��j Q�
 ����
 ��
 �ह
 ह� �� �ह ���� J��	 ��� �� �ह
" 
�����
� ��  <!
�. �, 8=�
�� �ह> ह�, �ह
" 8=�
�� �
 ����E
 ��� 4� �ह B
 
����J��	 ��� �� 8=�
�� �ह
" �� &�J�E	 �ह	� ह� �
 �ह>? (�
 �
��?9
, 89� �ह 
�ह> ��	� ह� 	� %���  �!? #
� %&' �
 ����
 �
 ह! ���
 �ह�	 ��J��! ह�9
7 
<���  �
�� �, �� ���
� �� �
��
 �
ह� "9
7 

 �� ��ह��� 	
� 	��
 
���� :�B
��	 �
, <�
 �
� ��  �!? 
%b'����'� ?���� 3� ��
� �!
j �
 �ह
 ह�, <c�����'� ?���� 3� ��
� �!
j �
 
�ह
 ह� 	
�� �ह
" �� �����
� <!
�� �� 89� �L�� ��� ! �, �ह> �ह�"� �
	� ह�? �
F
 
���
 �� ह�, �"uह, �
� �
 �L�
� �L�, ह., ह� ह� <"	�
� ��,9� �� �L�� �
 �3(
 �
 
����E
 �ह> �� ह� �
?"7 @�'
-�
 ह
 %�
�
 V�. � ह�, �ह> �� &��
 �3(
 �
 
<"	�
� ��,9�7 
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^
 �B
��	 : %� ?� �
	 �	
 �
��? �� %��� �� �� @ B
 ?�
&��,' �ह
" �� �
 ह� "
�� ह� <�-<� 2�
� �
 ����E
 ��,9� ����� #
� %&' �
 �"e�
 �� ह�7 

 �� ��ह��� 	
� 	��
 
���� : �ह v!��-
 ह� ...(���Z
�)...  

 �� ������ : �� B
 v!��-
 ह� 4� %� %9� ���� �
!� ह�, &���  �
�� 
Dropouts  �
 �"e�
 �� 	� �9��
 3�q ह� �
?9
? 

 �� ��ह��� 	
� 	��
 
���� :�B
��	 �ह���, �ह �"e�
 �9��
 3�q 
ह� 9j 4� �f  2007 	� ...(���Z
�)... 

SHRI N.K. PREMACHANDRAN: Sir, ...(Interruptions)... 

MR. CHAIRMAN: Please don't speak. Please take your seat. 

�� ��ह��� 	
� 	��
 
���� :�B
 �
S�. �� �
��
 ���
 ह� �� �� �f  
2007 	� drop-outs  �� ��� !,9�7 

SHRI PG NARAYANAN: Mr. Chairman, Sir, the 'Mid-day Meal Scheme* has 

been under implementation for the last several years in Tamil Nadu. This scheme has a 

salutary effect in preventing school drop-outs. Will the hon. Minister inform the House 

what is the extent of school drop-outs in Tamil Nadu in comparison to other 

States?  

�� ������ :�ह V�����, <��� ��!�'�- �ह
 ह�7 

SHRI RAVULA CHANDRA SEKAR REODY: Sir, I would like to know from 
the hon. Minister whether it is a fact that the number of primary schools has 
decreased from 6,64,000 in 2001-02 to 6,61,000 in 2002-03. If it is so, what are the 
reasons for it? And what steps are being contemplated by the Government in this 
regard? what is the status of national programme for education of girls at the elementary 
level that was approved in July, 2003? 

MR. CHAIRMAN: The Minister has already spoken about this matter. 

�� ����
� ���� !� � "� :2
j���
 ��� !, Decrease ह� �ह� ह�7 2
j���
 ��� !. ��  
�
�� �, �� @ �ह
 ��!
7 

MR. CHAIRMAN: He has spoken on all these things. Shrimati Hema Malini. 
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SHRIMATI HEMA MALINI: Sir, the implementation of the girl child 

education programme has picked up in the urban cities, but it is a failure in the 

rural area. Counselling the parents, as well as the children on the importance of 

education, is the only way to successfully implement this programme. Ban on 

child labour and child marriage have to be effectively carried out, if the education 

programme is to meet with some degree of success. Strict penalty has to be 

imposed on defaulters. Will the Government take adequate steps in this 

matter? 
 

�� ��ह��� 	
� 	��
 
���� : �B
��	 �ह���, �ह
" 	� �
jb- !��� 
�
 �
�!
 ह�, <��� !��� �����a
 ��C	
 ह�7 Early marriage �
 ��ह �� B
 ह�
�
 
�JL��
" ��� !. 	� �ह> �ह�"� �
	
 ह� �ह�	-�
 �9ह. ��, %� B
 9
"�� �,, �ह�	 �b�
 
&��
 3
�
 ह� �
	
 ह�, 14 �
! �
 &} �� �ह!� ह
 !5���. �
 3
�> ह� �
	
 ह�7 �ह 
8F��� �
� �ह!� ह�7 <��� ह�
�
 ���
� ��  ��e	�!F ��B
9 ��C	� ह�, �I�� !��� 
�����a
 <��� ��C	
 ह� 4� �ह
" B
 �L�� donded labour  ह�	� ह�, F�, ह�	� ह�, 
&��� �ह
" �� ���
!��,�~� ���T� ��  ���?, ह� !�9 &��
 �:
j �
 <"	�
� 
��	� ह�7 
 
 �� ������ : �"k
 �
, �ह ��f� �ह�	 9"B
� ह�7 ���� �
� �ह�	 �� �,��  ��  
�
� ह�, �� <� ��
! �� ���� 2�� ��@�
 �
ह	� ह�7 �� ��N	
 ह� " �� ह� Q�
 ����E
 
��,9� �� <���  r�� �-��3� ह� �
?7 
 
 �� ��ह��� 	
� 	��
 
���� : �
 ��, ह� !�9 <���  �!? 	I�
� ह�7 

* 162. [The questioner (Prof. R.B.S.Varma) was absent. For answer vide 

page31.J . 

* 163. [The questioner (Shri Gireesh Kumar Sanghi) was absent. For answer v/de 

page 31.] 

* 164. [The questioners (Prof. Alka Balram Kshatriya and Dr. T. Subbarami 
Reddy) were absent. For answer vide page 33.] 

* 166. [The questioner (Shri Moolchand Meena) was absent. For answer vide 

page 34.] 

MR. CHAIRMAN: Question No.165;; Now Mr; Thanga Tamil Selvan 

wants to put up his question in Tamil. So, I will take up this question when the 

Tamil interpretation is available. 

SHRI THANGA TAMIL SELVAN: Okay, Sir. 

MR. CHAIRMAN: Next Question. 
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